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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH, GUWAHATI

O.A. No.48 0f 2007

_ DATE OF DECISION: 01.03.2007

‘

Mr.Bhibian Bhowmick

............................................................................................................................ e APpPlicant/s

Mr.H.Rahman ‘

........................................................................................................................... Advocate for the
Applicant/s

- Versus -

Union of India & Ors. _

..... TSSOSO OO OO TTRURTUSOTOVRIN 2 L= 1= @ o ¢ 1o (=Y o ¥ o

Dr.J.L.Sarkar, Ralilway counsel

.............................................................................................................................. Advocate for the
Respondents

CORAM

THE HON'BLE MR. K.V. SACHIDANANDAN, VICE CHAIRMAN
THE HON’BLE MRS. CHITRA CHOPRA, ADMN. MEMBER

1. Whether reporters of local newspapers may be

€s/No
allowed to see the Judgment?

2. Whether to be referred to the Reporter or not? es/No

3. Whether to be forwarded for including in the Digest Being
ccmplied at Jodhpur Bench & cther Benches ? }éé/No

4. Whether their Lordships wish to see the fair copy ‘}é//
s/No

of the Judgment?
Vice-Chai rmarﬁ. Men\é

o
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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH
Original Application No.48 of 07
- Date of Order: This the 1* Day of March, 2007.
HON’BLE MR.K.V. SACHIDANANDAN, VICE-CHAIRMAN
HON'BLE MRS. CHITRA CHOPRA, ADMINISTRATIVE MEMBER

Sri Bhibian Bhowmik.
Railway Qtr.No.175/B
New Colony. P.O.Lumding .
Dist Nagaon (Assam). -

| By Advocate Mr.H.Rahman, Mr.D.C.Choudhury
Mr. R. S. Thakur, Mr. J. Huda

-Versus-

1. The Union of India, ,
Represented by the Secretary,
To the Govt. of India,
Ministry of Railway, New Delhi.

.2, The General Manager,
North East Frontier Railway,
Maligaon,Guwahati-11.

3.. The Chairman
Railway Recruitment Board
- Railway Station Road.
Guwahati-781001
4.  -The Assistant Secretary,

Railway Recruitment Board.

Railway Station Raod.
Guwahati-~781001

By Advocate Dr.].L.Sarkar, Railway counsel

ORDER (ORAL)
SACHIDANANDAN,V.C:

The applicant has applied for Group D Post As per
advertisement in the N.F. Railway. On 5.12.04 the applicant appeared
in the written test and he passed the written test on 7.4.05. The

applicant has also. (iualified in the physical Efficiency Test. On

"
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17.06.05 the applicant appeared Railway Recruitment Board,
Guwahati for verification of the original documents. Thereafter, the
applicant was treated as under aged. His age limit is in between 18 to
33 years and he was not empanelled. Being aggrieved the applicant
has filed this O.A. seeking for the following reliefs:-

“To direct the respondent authorities to consider the

case and select and appoint the applicant in the

Group-D posts lying vacant in the N.F.Railway.”
2. I have heard Mr. H. Rahman, learned counsel for the applicant
and Dr.].L.Sarkar, learned Standing counsel for the Railways. When
the matter came up for consideration, the learned counsel for the
applicant has submitted that he will be satisfied if direction is given to
the 2™ respondent to consider the representation dated 21.9.05
(Annexures 6 (A),(B) and pass appropriate orders. Counsel for the
respondents has submitted that he has no objection if such direction
is given. For the ends of justice Court directs;. the 2™ Respondent or
any other competent authority to consider his representation within a
time framed of three months from the date of receipt of this order.

0.A. is disposed of accordingly. There will be no order as

to costs.

G s, -
(CHITRA CHOPRA) (K.V.SACHIDANANDAN)
ADMINISTRATIVE MEMBER VICE-CHAIRMAN
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REFORE THE CENTRAL.ADMTNSTRATIVE'TRIBUNAL-AT GUWAHATI.

ORIGINAL APPLICATION NO Aﬂiﬁ~~ OF 2007.

Bhibian BRhowmik W s ADRlicant

Versus
The Union of India. & Ors.

“ao Raspondants.

SYNOPSIS

This original application is'filed by the appli-

cant praving for a dataction to respondents for recrit-
ment in Group D’ Post (Tractk man Khalasi.fHalper'IIu).
The humble applicant duly filed his applica-

tion form along with all certificalte and testimonials
and after due Scruting of his form by the respondand
authority then issued a written call letter and humble
applicant appeared written Examinatidn" The applicant
wa%vpasﬁed in written Examinationn. Physical efficiency

Test and original'documentﬁ also duly verified by the

respondent authorityes without any objection. The appli-

cant has disaualified for Group'D’ Post by respondent

&

)4
oy Jhom

Fibd b

authority due to underaged. The applicant submitted a 

repraantation [Annxura-6(A) & 6(B)] on 21.09.05 to
Genmaral ManaqerlN;Fn Rﬁilwavband the Chairman., Railway
Recruitment Roard., Guwahati to consider of the appli-
cant’s  age. The respondent authority did not give any

response, Hence. the predent application.

Filed by
(Tt

- Advocate.

Ko 9 Thabus.

@h&NoCAgiﬂ
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LIST OF DATES -
10.07.03 :~ A advertisement was Published
#=hed  local  News paper in the . Assam
Tribune for recruitment of Grouup p°’
cateqory Post.
5.12.04 ;- Applicant appeared in the written Test.,
7.4.05 ;- The applicant Passed thé'Written Examina-
tion whcih  was Published in the Assamn
Tribune. -

- 190.5.05 ;- Call letter was issued to the. applicant to
| appear the Physical Efficiency Test.
16.06.05 - The applicant has quaiified in the Physical

Efficiency Test and advised to attend the
Office of Railway Recruitment Board., GuwWwa-
hati~1 on 17n®6.2®05 of 10.00 A.M. for
- verification 6f original certificate and
- Testimonials etc,
1?;®6,®5 = The applicant appeared Railway Recruitment
Board, Guwahati for verification of the
original dpcuments,
20.07.05 ;- Thé applicant was treated as under aged.
He will not be empanelled by the Railway Re
cruitment Roard., Guwahati. This letter was
issued by Assistant Secretary, for Chairman.
Railway Recruitment Board., Guwahati. |
21.09.05 The applicnt filed reprepentation before the
General Manager, N.F; Railway., Guwahati and
the Chairmam. Railway Recruitment Board.,

Guwahati for consider age.

»

fdvoe cale .

\od by
Hhon ko Thabug.
2f-02- 2003

\
\
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TN THE CENTRAL ADMINISTRATIVE TRIBUNAL . GUWAHATI BENCH, - i
AT GUWAHATI. -~ . - <

(Arn  application. under Saction 19 of the Administrative

STribunal Act 1985)

0.6. No  LOFAK /2007

Bhikian Bhowmik,
Railway @tr. No. 175/R,
New Colony. P.O.lL:umding.

District Nagaon (A$$am)"\‘
.. Applicant.,

VERSUS

1. The Union of India. .
Raeprasantead: by the-$ecratérv-"
to the Govt. of India,

Ministry of Railway. New Delhi.-

2. The General Manager,
North E£ast Frontier Railwav,

Maligaon. Guwahati»11"

3. The Chairman.,
Rallway Recruitment}&oarﬁn
‘Railway Station Road.

GuWwahati-781001.

Contd. ../~
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4, The Assistant Secretary.,
Railway Recrultmant Board,
Railway Station Road.

Guwahati-781001.
Fwanatlon

ee. RESPONDENTS

I. PARTICULARS OF THE ORDER AGAINST THE APPLICA-

TION I8 MADE

The application.is made against the reprasen-
tation dated 21.09.2005 filed by the applicant for not .

allowing him to selact list and for not calling him to.

Appaar bafore the -Medical Examination . inspite of

CFULFilling the requisite qualification for as. per Em-

plo?mant Notice No.1/03. - . L., T

AL _ JURISDICTION OF THE TRIBUNAL: -

The application declares that the subjsct
mattar of the application in which the applicant seeks
relief is within the jurisdiction of this Hon’ble. Trib-

wunal .
11y, : LIMITATION.,

The application further declares that the
application is within the limitation period prescribed

undear the Act.

- tontd.. . /-



Iv. FACT OF THE CASE.

LA That the applicant is a citizen of India and
is- the resident of New ColmnquP"O;humdinq. P.3. - Lumd-

ing, Dist- Nagaon., Assam.

2. The applicant has passed the H.S5.L.0 Examina-

tion .and is constantly looking for a job in order to

‘mitigate the poor economic condition of his Ffamily.

A copy of H.5.L.C cartificats is enclose

herawifh anc waelead 2= marked as ANNEXURE -1

b4

3. That  while the applicant was in search of a

suitable  ‘job he cama across an advertisement publishead

AN 10.07.03  in the local English  news  paper ‘Assam
© Tribunal" for recruitment of aroup D post lving vacant.
'in‘the N.F . Railway. The said Advertisement was issuad

by the Chairman., Railway Recruitment Roard, Guwahati-1.

¢

A photo Copy  the advertisemant dated
28.06.03 is enclosad herewith and marked

A3 ANNEXURE -2,

4, ‘The applicant beas to state that as par tha

advaertisement he had submittad his application form

Calong with necessary testimonials. The Railway Recruit-

Contd. ../~



ment Boara'dulv verified the application form and  ac-
cordinaly he was called for written examination on
95.12.2004 bearing Roll No. 14534352, The applicant duly
Appeared in the said written test held on 85.12.2004 and
Game out successful as published in the R.R.B'S  Notice
Board.

A copy of the call letter of Written

Examination is enclossd nerewith and

marked as ANNEXURE-3.

5, The applicant begs to state that pursuant to

-his result in the written test the applicant was called

upon  to appear in the physical Efficiency test vide its
letter dated 16.05.2005 to be held on 11;6"2®®5 at Mali-~

gaon Railway Stadium at 6.00 A.M. The said calling

letter dated 10.05.05 was issued by the Assistant Becre-

tary for Chairman, Railway Recruitment Board.,Guwahati~1.

6. That the applicant beas to state that thara-

after the Assistant Sacretary, Railway ‘Recruitment.

#oard, Guwahati vide letter dated 16.06.05 informead the
applicant to attend the office on 17.06.2005 for vari-

fication of original certificates, teﬁtimonialsﬁ ato.

A copy of the aforesaid letter for docu-
ment verification dated 16.6.05 is an

nexad herewith and marked as ANNEXURE - 4

Contd. ., ./~
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7. That the applicant bégs to state that the
applicant produced the required testimonials in original
the Officer of the Railway Recruitment Board duly veri-
fied the certificates, documents etc. submitted by the

applicant without raising any objectiong.

a. That the applicant begs to state that the
applicant after & completion of all the stagesof the
Examination was waiting for the rasult to ba daclare

in the final select list.

2. ‘ That the applicant begs to state that vide
letter No. RRB/G/41/90 Pt. II datad 20.7.05 issusd by

the -Assistant Secretary for Chairman, Railway Racruit-

ment Board, Guwahati whergbv he was treated as underaged

~and  as such he was not selected for not attaining the

age of 18 vears as on 1.7.03.

A copy of the aforesaid letter datad
20.7.05 issued by the Assistant Secretary.
Railway Recruitment Board., Guwahati is

annexed herewith and marked as ANNEXURE-5.

10. That the applicant begs to state that the
applicant has successfully completed the written exami-
nation., physically efficiency test and his cdocuments

du!
werea also,{éerified by the Railway Recruitment ‘Board

Contd. ../~
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without any objection. The applicant after. comoJEﬂtion

of all the stages of axamination, was very much confi-~

dent about the result that he will be decleared to be a

successful  candidate for the Group D. -Post. But the
apblicant Was  treated as underaged by the respondent
authority after holding the interview, the Written Test
and  Physical Effeciency Test as  reauired undaer the
rules.
11, That the applicant begs to state that at the
time . of written examination he had completed 18 vyaars
A& and  also successful in all the stagesrof 'axaminaw
Ction without any cbiection of respondents authority.
12. | That  the applicant begs to state. that the
apmlicant submitted a representation on 21.9.05 to ‘the
General Manaaer, N.F.Railway and the Chaiéman, Railway
‘Recruitment . Roard., Guwahati to consider/relaxation of
the applicant’s age. However the case of the  applicant
Was not considersd for the reasons best known them.. It
may  be mentioned here that the General Manager,
N.F.Railway is the compatant'undér the rules to grant
relaxation of age of a candidate in such circumstances.,
'80 that the candidate may not be required‘to:suffer due
to no fault on his.part in this regard.

Copies of the aforesaid represeﬁtation

dated 21.9.05 are annexed herewith and

marked as ANNEXURES-6(A) & 6(R).
13. That the applicant beas to state  that. the

respondent. authority did not consider the case of the

RE
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applicant’s for grant of relaxation of age pravered for

by him. Therefore, the applicant has approached tha_

Hon'ble Tribunal for redressal of his griévancaﬁ. The
Hon’ble Toibtnal may be graciosly pleased to direct the
respondents  to consider the case of tha applicant fa-
vourly.

V. GROUNDS FOR RELIEF WITH PROVISIOM”

(1y For that the applicant beihq &ligible and

having been qualified in the written test and physical

efficiancy test and his case should have been considered

by the authorities but thavr@smondent authorities have
acted illegally and arbitrarily in dropping- the name of
the applicant from and rejected his representation dated
21.9.05 which is ex facie illegal.’

(2) For that the humble applicant duly filed his
application form along with all necessary testimonials
andd after due scrutiny of his form by the respondent
authority and issued a wiitten éall letter (an édmi$si0n

certificate) to yvour humble applicant bearing Roll No.

14534352 for appearing in the written test which was

conducted on 05.12.2006 and vour humble applicant duly
appeared in the gaid examination without any objection
by the respondent authority.

(33 For that after due scrutiny of the applica-
tion form by the Rail&av Racruitment Board. then issued
A written call letter to the humble applicant. It was
ot fault the humble applicant. because respondent
authority has after completed all scrutiny than issued

A written called letter.

Coantd. . "/_..“
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(%) For that on the date of written examination
the humble applicant has completed the age of 18 vears

and  as such he was allowed to appear in all the test

namely written examination. physical efficiency Test

atc.

v

5. For that there are several post lving wvacant

in which appointment for Group-D category is going to be

made by the respondents very recently and as such Your

Lordships would be pleased to direct the respondents to -

immediately appoint the applicant in the Group-d cate-

gory post lying vacant in the N.F.Railwavy.
VI DETAILS OF REMEDIES EXHAUSTED.

That the applicant declared taht he has no
other alternative remedy than to came under to protec-

tive hands of this Hon'ble Tribunal.

VII. MATTERS NOT PREVIOUSLY FILED OR PENDING

BEFORE ANY COURT OF TRIBUNAL.

The humble applicant further declares that

the subject matter against which ﬁha applicant  sasks.

remecdy is not pending before any Court or Tribunal.

“gontd. ../~
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VIII. RELIEF PRAYED FOR

To direct the respondent authorities to
consider the case and select and appoint the appligant

in the. Group-D posts lving vacant in the N.F.Railway.

ix. INTERIM ORDER PRAYED FOR

Pending disposal of the instant application
the applicant prays for an interim order directinag the
respondent authorities notvto make any appointment of
Group D category for the post of Track man/Khalasi/Help-
,érwII etc. lying vacant in the N.F. Railway and/er pass

such further order or orders as this Hon’ble Tribunal

imay deem fit and proper.

X. PARTICULARS OF THE POSTAL ORDER.

POSTAL ORDER NO. 34 G-654324
DATE OF ISSUE  : 720-02- 200%
TSSUED FROM . Quwaha

PAYARLE AT ’ : Guwahati (G.P.0.).

Contd. ../~
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VERIFICATION

I, 8ri 8hibian Bhowmik. son of Sri Rikash Bhowmik. aged
about gli" vears, resident at New Colony. P.O. Lumding.
P.8. Lumding, Dist. Nagaon. Assam to hereby solemnly

affirm and declared as follows:

1. That I am the applicant in the above applica-
tion and as such I am acquainted with the facts and

circumstances of the above case.

2. That I am fully. authorized by all the other
apblicants to verify this application and I do hereby
this application as true to my knowledge and belief and

I have not suppressed any material facts.

And T sian this verification on this thedA ¢

day of February, 2007 at Guwahati.

DECLARANT .,

SRRl Z&&&wwukic

contd. ../~
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3 High School Leaving Certificate
o]

Examination, 2002

yﬁwwé‘oo%%%wf Bhibian Bhowmichk

W BO2-487 O/% Da6D MWMW%@@%%%

Sohool Loawwing Gertifioato Examination, 2008 of this Foard
cma/w/péwea/m%e . second @wmm@ |

%/ C‘%‘MO/JM‘%M Decemnber 01,1985

o, M

. : . / - - . r k)
DATED GUWAHATI THE 3RD JULY, 2002 N o> fBr.oY-beka
ASSAM : & s SECRETARY
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4 RAILWAY RECRUITMENT BOARD : GUWAHATI
o " STATION ROAD, GUWAHATI- 781001

APPLICATION FORM .
(1o be filled by the Candidate in his/her own handwriting) 4
M, = ( Employment Notice No. : 01 of 2003 (Indicative) }
AT e O TENL Nolice | - I —

DATE OF #UBLICATION : 28/06/2003
DATE OF CLOSING : 28/07/2003

Applications are invited in the prescribed format enclosed (to be neatly typed on good quality A-4 / foolscap size paper using one
side only) from eligible Indian nationals for the following temporary posts, likely to be permanent, in the North East Frontier Railway.
Applications complete in all respects along with requircd enclosures should be sent to the ASSISTANT SECRETARY,. B_Aﬂ,m
RECRUITMENT BOARD, STATION ROAD, GUWAHATI - 781001, ASSAM, by ordinary post only, o as to reach the Board's office on or
before 28/07/2003. The applications can also be dropped inthe Application Box kept In"the RRB office up to 17:00 hours of 28/07/2003. A

special relaxation of 15 days will be granted for the candidates of Andaman and Nicobar Island.

¥

B | NAME OF THE [$#isremmrre VACANCIES ..o..| . AGEIN. | Yotal
S POST AND Diviston / , ‘&ARS SM“““L Employment
& | SCALE OF PAY Unit ESM| TOTAL son tandar
S (RSRP) UR | SC| ST |oBC)ES 01-07-2003)| per Month
Enginecring Dept. | TSK 192 76 | 14§ 127 | 127 636 18-33 B-1 Rs. 4045/-
Re o 1540, | LMG 168 | 68 | 102 13| 3| s
RNY 92 3] S4| 60| 60 302
APDJ 100| 41| 61| 68 | o8 338 . '
KIR 221 88 | 132 | 147 | 147 735
Mechanical Dept. Dy. CSTE/MWV/ . 18-33 B-1 Rs. 3952/-
Khalasi / lelper - | MLG
Rs. 2550 - 3200/- 03] 01 02] 02| 02 10
LMG 06 02 04 04 04 20
01 APDJ 04 02 03 03 03 15
RNY 04 02 03 03 03 15
KIR 041 021 03| 0 0| 15
S&T Dept. NGC Diesel Shed 10 03 08 06 06 30 18-33 -1 Rs. 3952/-
Khalasi / Helper - 11]_LMG Diviston S I I ) :
Rs. 2550 - 3200/~ | GIY Conching
Depot 05] 021 03] o3 03 16
NJP Carr, And
Wagon, KIR 0t 01 02 ] 02 02 08
SGUJ Diesel
Shed, KIR 01 01 02 02 02 08
MLDT Diesel .
Shed, KIR 02 0t 01 02 02 08
Educational Qualification :
For all Categories : Class VIIi passed. (Physically handicapped persons arc not cligible). Y t

EXAMINATION FEES :
(a)  For SC/ST/ExSM : No examination fecs.
{b)  For General / OBC candidates : Rs. 40.00 (Rupecs forty) only (inclusive of pestal charges) in the form of 1PO / Bank Draf.

(¢)  The examination fees / Postal charges are non-refundable. It should be paid in the form of a crossed Demand Draft of any Nationalized
Bank or Crossed indian Postal Order (made on or after the date of publication of this notification b ut before the closing date of receipt
of application) drawn in favour of “RAILWAY RECRUITMENT BOARD, GUWAHATI®, The Bank Drafl should he payable at
"GUWAHATI" and 1PO should be payable at “GPO, GUWAIIATI", IPO/DD obtained earlicr to the date of publication of the
Employment Notice or after the closing date will not be accepted.

.THIS ADVERTISEMENT CONTAINS IMPORTANT POINTS ONLY. FOR MORE DETAILS PLEASE REFER TO THE
EMPLOYMENT NEWS DATED 28/06/2003.

CHAIRMAN
RAILWAY RECRUITMENT BOARD
GUWAHATI - 781001

C;;M =S
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AN EXVEE — 3

S
.l
L . - IR TRe : SO~
Please tear off along thls Ime and retam for you recor RAILWAY RECHUITMENT BOARD GUWAHATI 781 001
<. ... : .- -Name dfthe Candidate. 5 'Catg No. & EN. No. - ... ROl NO,; --Date :of. Examination
B .BHIBIAN BHOWMICK 1 of 1 /2003 ' 4534352 ' 05 12 2004

‘RAILWAY QUARTER NOA75'B
ONEW COLONY‘ MDtNG

: -‘b..ASSAM S R

PIN 782447 .

qﬁ&ﬂ W / Exammatlon Centre

“TUNDING COLLEGE ..
: LUMDING - 762447 °

gsm——_————-————!

FREE RAILWAY'PASS |
FOR SC/ST CANDIDAT?_ (

from

Stn to

NOT APPLICABLE

NOT APPLICABLE

This pass is évailable upto R

. . . A\ .

e ﬁ;mL
T8 ’W R ??IH /Asstt Secy

NOT APPLICABLE

(Aqthority':.‘Réilway Board's lettér No. E (NG) 1-84/ RSC/ 122 did. 23-1-84)

Lk

EETW qf‘aa /Asstt Secy.



ANNEXY EE-Y

L | — 4

RAILWAY RECRUITMENT BOARD - GUWAHATI
STATION ROAD; GUWAHATI-781 001

, CALL LETTER for DOCUMENT VERIFICATION
No. RRB/G/41/10. - Date: 16/06/2005

To, .
BHIBIAN BHOWMICK
RAILWAY QUARTER NO 175 B
NEW COLONY LUMDING
NAGAON .

NAGAON ASSAM Pin - 782447.

Roll No.: 14534352

Sub.:  Recruitment/Selection for the post of Group - D
under Category No.01 of Employment Notice No. 1/2003.

"

L

1

l

As you have qualified in the Physical Efficiency Test, you are hereby advised to attend the office of

Railway Recruitment Board, Station Road, Guwahati-781001, Assam, on 17/06/2005 at 10:00 A.M. for
verification of original certificates, testimonials etc.

1. This Call Letter does not in itself entitle ycu for salection.

2. You should bring your original VIIi Standard or above Certificate issued by the competent authority
for verification of your date of birth, educational qualification etc. You should also bring alt of your
original certificates and marks-sheets of Matriculation and onwards issued by the respective
Board/Council/University along with experience and other certificates, caste certificate, if any. If the
originals of above certificates/marks-sheets have not been received from respective
Board/Council/University, then. provisional pass cerificate and marks-sheets issued by the
respective Board/Council/University should be produced.

3. You are also directed to bring the Attested Photostat copies of all original certificates and marks-
sheets and otheér certificates along with the originals.-

4. You may be subjected to re-examination during the process of verification of documents etc.
and you should come prepared for the same.

5. Your attendahce may be required for more than one day (i.e. date as mentioned above) and you
should come prepared for that.

6. Request for postponement of the date / venue mentioned above will not be considered and no
further chance will be given.

7. If you are in service please bring “No Objection Certificate” from your employer, failing which you
will not be considered for the post.

8. Approaching Chairman, RRB and/or his Secretary directly or indirectly by a candidate or anybody
on his/her behalf requesting undue consideration for the recruitment will render a candidate liable
for disqualification.

9. (For SCIST candidates only) :
On production of this letter you are entitled to travel free by the Railway in Second Class from NOT
APPLICABLE Station to GUWAHATI Station and back. This pass will be valid up to NOT APPLICABLE.

(Authority: Railway Board's letter no. E(NG)II-84/RSC/122, dated 23/11/84).
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RAILWAY RECRUITMENT BOARD:: GUWAHATI

_ Office of the
Chairman/RRB/Guwahati,
Station Road, Guwabhati
PIN- 781001, Assam.

No.RRB/G/41/90. Pt-IT Date- 20-07-2005

To

NVR9Y Hykark ,(%W
k0= [T5/18, /e -
vﬂ{yl Y, 142@9"

Geh)- /Va/m s - 7€ GG F

~ Please refer to Item No.2, directives to the candidates of the Centralised
Notice No.1 of 2003 which indicates that the age of candidates should be reckoned
age on 01-07-2003. And age limit is in between 18 to 33 years. However upper age
relaxation is applicable only to SC/ST/OBC/ESM etc. with supportive documents.

As per Admit card & the H.S.L.C. certificate, Your date of birth has been

recorded D/~ /2 ~ (? . . Hence you were yet to be attained 18 years of age as
on 01-07-2003. And it is treated as underage, as specified above. -

Hence you will not be empanelled by the Railway Recruitment Board,

Guwabhati, which may kindly be noted.
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pated 21.9.05

To
The General Manager.Personal.,

N.F.Railway.Maligaon,
Guwahati-11

Sub: -~ Praver for consideration of the petitioner’s
age limit for appointment in the Group D’ Post in
letter of Adv. No.l0/2003.

Reference: - No RRR/G/GI/%0. Pt-IT dated 20.7.2005.

Sir.

With the reference to the subject cited above., I

beg to state the following few lines for vour Kind

consideration and necessary action.

1. That Sir. I applied for Group D’ post with
required enclosures before. the Assistant Secretary.
Railway Recruitment Roard, Station Road, Guwahati-1 in
response to the Emplovment Notice No. 10 of 2003 as
published in Emplovment &aws"

2. That Sir. in re$ponse. to the application
submitted by me for the Group ‘D’ Post. I was called for
written examination on 5.12.2004 bearing Roll No.
1453452 and i was duly aqualified in the written axamina-
tion.

vﬁu That 3ir. after passing the written examina-
tion I was called for Physical Efficiency Tast and
directed - to  report *at Maligaon Railway Studium  on

11.6.2005 at 6,30 am and I successfully passed the

Fhysical Efficiency Test.
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4, That Bir, after passing the Physical EFffi-
ciency Taest., T was called for vide the letter dated
16.6.2005% to attend the office of Railway Racruitment.
Board for verification of original certificate, Testi-
monials., And accordingly T appeared for the same and all

my documents, Testimonials were varified by your author-

ity

i That 3ir, on 20.7.2005, an office letter was
issued to me wherseby T was treatsed as under aged and my
amnployment was rejectad for not attaining 18 vears on

1.7.2003.

&, That Bir, on the date of examination I have
completaed the agse of 18 vears and as such I hac a  bona-

Fiad expectation . that my candidature had been acceptad
by the concerned authorities for which wWas allowed to
appear  in  all the Test namely wWritten examination.

pPhysical Efficient Test etao.

That Bir., T duly acauired all the acacemic

o

qualification and I had successfully gone  throuagh all
the written examination, physical afficient Test ato but
your authority a =sudden rejected my employvment without

A bonafide around.

That Sir, I hail from very poor family and

o]
i

moving fram pillar to post for a davs meal .

Contd. ../
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“. That Sir. under the aforesaid circumstances
the rejection of my employment from Railway Regruitmﬁnt
Roard is a serve shock to me and as well as my  family.
Thaerefore Sir, T may be relaxed in case of my age limit
and select me and I may be called on fOf medical exami-

nation and other necessary formalities on  humanitarian

ground considering basis nesd of my family.

Tt igz  therefore vmravﬁd baefore your
Goodsalf  to consider the aqallimit in o my
case  and  appoint me in  Group D7 Post
after completion of the necessary formali-
ties  On huménitarian'ﬁrgﬁﬁd and ends of

GJustice.

Mace: - Lumding Your's faithfully

Date ~21.9.2065.

(RHIBTIAM BHOMICK

Bhs bran. bozms' K
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Dated 21.9.05

To
The: Chairman.

Railway Recruitment Roard, Guwahati,
Station Road. GUWAHATI-1.

Sub - Praver for consideration of the petitioner’s
age . limit for appointment in the Group D Post in
letter of Adv. No.10/2003.

Reference:~ No RRR/G/GI/?0. Pt-I11 dated 20.7.72005.

oy
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With ‘the reference to the subject cited above., T
beg to state the following few lines for vyour kind
comﬁideration'and necaessary action.
1. That Sir, I applied for Group ‘D’ post with
reguired enclosures before the Assistant Sacrétarv"
Railway Recrultment Board, Station Road, Guwahati-1 in
response Lo the Employment Notice No. 16 of 2003 as
published in Employment. News.
2. | That  Sir. in response to the application
submitted by me for the Group ‘D Post. I was called for
Written examination on 5.12.2004 bearing Roll  No.
1453452 and I was cduly gualified in the written examina-

tion.
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That 8ir. after passing the written examina-
tion 1T was «called for Physical Efficiency Test and
directed to 'repmrt at  Maligaon Rallway Studium on
.li"6"2®®5 ’at 6.30 am and T . successfully .passed thé

fhyvsical Efficiency Test.
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4, That Sir, after passing the Phvsical Effi-
ciency Test., T was called for vide the letter dated

16.6.2005 to attend the office of Railway Reacruitment

Roard for verifics

)

tion of original certificate. Tasti-
monials. And accordingly I appeared for the same and all
my documents, Testimonials were verified by vour author-

ity.

b That Sir, on 20.7.2005, an office letter was
issued to me whereby I was treated as under aged and my
amp lovment was rejected for not attaining 18 vears on

1.7.2003.

& That Bir. on the date of examination I have
comblatedvtha age of 18 vears and as such I had a bona-
Fiad expectation that my candidature had been - accepted
bv the concerned authorities for which was allowed to
sppear in  all the Test namely wWritten examination.

Physical Efficient Test setc.

7. That BSir. I duly acauired all the academic
qualification and I had successfully gone through all
ther written examination. physical afficient Test etc but

your authority a sudden rejected my employment without

a bonafide ground.

9. fhat 5ir. T hail from very poor family and

moving from pillar to post for a davs maal.

A}
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Thaerefore Sir., I may be relaxed in case of my age

nation

ground ©

Mlace: -

Date -21.9.2005,

&

nol seleaect me and T may be called on for medical

— 2/

That Sir, under the aforesaid circumstances

ction of my emplovment Trom Railway Recruitment

is a serve shock to me and as well as my  family.

limit
exami -~

and other nacessary formalities on  humanitarian

~onsidering basis nesd of my family.

prayed hefore YOUTP

Goocdselft to conside

~ the age limit in my

case  and  appoint me in Group D’ Post
after completion of the necessary formali-
ands  of

ties on humanitarian ground and

Justice.,

Lumaing Your’s faithfully

AR B on Bhosmie £

{(BHIRIAM BHOMICK




